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import of Cement 

247. SHRI G S. REDDI: Will the 
Minister of INDUSTRY be pleased to 
state: 

(a) whether it is a fact that the 
cement production during the past six 
months has been considerably re-
duced mainly due to power shortage 
and non-availability of coal; 

(b) whether Government have im_ 
ported huee quantities of cement from 
July, 1979 to January, 1980 atleast 
twice the cost of production of indi-
genous cement; if so, the quantity 
thereof and the countries from which 
imported; 

(c) what is the prke per tonne of 
indigenous cement vis-a-vis the land-
ed cost of the imported one~ and 

(d) the amount of foreign exchange 
spent on such imports'? 

THE MINISTER OF STATE IN 
THE MINISTRY OF INDUSTRY 
(SHRI CHARANJIT CHAN ANA): (a) 
Yes, Sir. 

(b) During the period from July, 
1979 to J'anuary, 1980 about 4.72 lakh 
metric tonnes of cement has arrived at 
Indian Ports from North and South 
Korea, Japan and Indonesia. This in-
cludes vessels under discharge and 
waiting for berth. 

(c) The landed cost of imported 
cement which includes handling 
charges ana other incidental expenles 
cornes to about Rs. 820/- per tonne as 
apin.t tile current f .. o.r destination 
price of Ra. 414 .. 13 per tonne of in-
digenQUI cemeat. 

(d) Approximately US SH.6 million. 

S0ll61 OOmmlUee JIeooIII_eaWloa 
to aboHllh Electroala CommfaIIoa 

248. SHRI K. A. RAJAN: Will the 
PRIME MINISTER be pleased to state: 

(a) whether it is a fact that the 
Sondhi Committee has recomm~ded 
the abolition of Electronics Commis-
sion: 

(b) whether Government are aware 
that thp members of the Scientific and 
Technical. Officers Association of the 
Department of Electronics have ex-
pressed their grave concern thereon; 
and 

(c) if so, the details thereof--;;d 
Government's reaction thereto? 

THE PRIME MINISTER (SHRI-
MATI INDIRA 'GANDHI): (a) The 
Review Committee on Electronics 
headed by Shri Mantosh Sondhi have 
recommended replacement of the 
Electronics Commission, which is a 
policy makin~ body, by an Electroflics 
Development Commission which is to 
be a purely advisory body. 

(b) Yes, Sir. 

(c) Government have no intention 
of altering the basic structure Or res.-
ponsibilities of the Electronics Com .. 
mission as at present. 

Proposal to manufacture advanced 
Airborne Systems EQuipment by HAL 

249. SHRI K. A. RAJAN: Will the 
Minister of DEFENCE be pleased to 
state: 

(a) whether it is a fact that the 
Hindustan Aeronautics Ltd., Banga-

'tore has a Proposal to set up a factory 
for manufacture of advanced air .. 
borne syatems equipment.; 

(b) whether the Xerala Government 
has sugJe$ted some place in the State 
for locating the new factory; 8l'1d 

(c) if .A tbe details thereof .-n4 
Government'. decilJon thereoaT 
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~ MINISTER OF STATE IN 
1HE MINISTRY OF D~CE (SHBI 
C. P. N. SINGH): (a) Yes. Sir. 

(b) Yes, Sir. 

(c) The State Government have 
offered sites at Angamali, Edayar & 
Pudusseri. The proposal to set up the 
new factory including its location is 
under consideration of the Govern-
ment. 

Setting up of District Industries 
Centres 

250. SHRIMATI PRAMILA DANDA-
VATE: Will the MinIster of INDUSTRY 
be pleased to state: 

(a) whether the present ciistrict 
Industries centres are likely to be 
increased in the near future; and 

(b) if so, what are the details of 
the proposals? 

'hIE MINISTER OF STATE IN TIlE 
MINISTRY OF INDUSTRY (SHRI 
CHARANJIT CHANAN .. ".L): (a) and (b). 
The working of the District Industrles 
Centres introduced by the Jannta Party 
Government will be reviewed on the 
basis of their performance ever since 
the scheme Was introduced. In view 
of this, tlie question of increasing the 
District Industries Centres is prema-
ture. 

News item captioned 'A death a 
month in M.P. Look-ups' 

251. SHRIMATI PR..~MIlA DANDA-
VATE: Will the Minister of HOME AF-
FAIRS be pleased to state: 

(a) whether Government have taken. 
note of the news item in the 'Indian 
Express' (New Delhi) dated the 22nd 
'February, 1980 captioned 'A death a 
month in M.P. lOClt-UP8'; 

(b) whether ,Government have made 
any inveltigations; and 

(C) if ._o, thp detaUS' thereof? 

THE MINiSTER OF STATE IN THE 
MINISTRY OF HOME AFFAtRS 
(SHRI YOGENRA 1tlAKWANA): (8) 
Yes, Sir. 

(b) and (c). Facts are being ascer-
tained from the Government of MadhYa 
Pradesh and will be laid on the Table 
Of the House on receipt. 

Talks on insurgf:fllCY in l\lizoram 

252. SHRI SHIV KUMAR SINGH: 
Will the Minister Of HOME AFFAIRS 
be pleased to state: 

(a) whether he had a series of talks 
with the Governor of Nizoraln and 
the Mizo leaders On inSUXiency in 
the State; and 

(b) if so, the decisions arrived at? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI YOGENDRA MAKW ANA): (a) 
and (b). Lt. Governor, Chief Minister, 
Member, Lok Sabha and leaders of 
other Political Parties in ldizora n have 
met the Home Minister. Th~y apprised 
him of the situatiOn prevailing in Mizo_ 
ram and gave their suggestions fOr res-
toratIon of normalcy. 

Compensation to per~.DI1S detained 
under MISA 

253. SHRI VIJAY N. PA'£IL: Will 
the Minister of HOME AFFAIRS be 
pleased to state: 

(a ) whether Government haVe deci-
ded to reconsider the pensiOn and 
other klnds of compensation paid to 
PerSOns detained under MISA during 
the EJnergen~y; and 

(b) if so, whether Government pro" 
pose to take steps to stop further 
payments in order to save the money 
of the tax payers? 

THE MINISTER OF STATE IN THE 
MINISTRY OF !lOME AF.rAIR3 (SHRI 
YOGENDRA MAKWANA): ra) and 

(b ) ~ The .matter is bein, consicUu'ed. 




